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A A, FEIT LRI qAH IIAFTET 6 3% RAE a1 g % ¥ Ata=aw i gy 2097 #ir
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FT srferTiia Tora § =7 ATAGHAT F T 9T THF A1 HAd A= § [fdw g @ awg & af
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e AT ST § S — FHATIT ATHE TREdH TR AT e Yo 9T F o srferger
T STTAATAT HL=AT Higd AT 38 Lgd q &1 ierg Fawo

Y : [Ed IEEIHCSIER

Tt TLETET JTHT: THS,

1 341 IGEil Fior 47 T FATAFHTT THAATE.
FA(TAHIE) 47

ta: Tt JIIHT: THIE

1 322 st F 532 T ATTAFATL EFeTe,

2 616 EEIl 2239 SAHATA FAATZATE, TTEFeTe.
FeA(TTHIEY) 2771

e FHETT JTIH: AT

1 605 BEl Fier 199 AT FAeTaT THAATE, AMf2
FeA(aTHIeR) 199

e qaT TTHT: ATAISAT

1 369/p1 fasft e 1535 T Ramas srgras, st

2 493 BEl F 2403 T AATE HIWTATE, ATF2

3 488 fasft T 625 T TATTATE FoATATE.

4 23 fAsft Ffor 11 AT AT FATE, At
FA(AHIET) 4574

Tt qreear JTHT: ATEIC=AT

1 628 fasfr FiO 1159 e ot aeifie s

2 627 (TFHT 626) fasft | faw-sfy 248 T [TAATTE FAAATE AT

3 626 st | e 1605 T fReerdre FEAre AT
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HILT =T TSI AT

4 619 far-far 1538 T%T“ﬁ TIRETHTS ST
5 625/3 F 60 TIA FTZA SIHTS, A
6 327/2P1 T 1036 TATAT ST AHTATS
7 2020 T 830 R TS TS TR
g (FeT) FREwaTe
8 577 Fior 15 sregeraTE,
9 575 -y 424 7/12 % AT
s gREw S qTATE S
10 573 foe-far 46 TS Y et
11 572 ey 24 7/12 % SqET
12 624/2 Fr 44 ?%TW TICETHTS ST
13 574/1 EREE) 734 ?%TW TICETHTS ST
14 574/2 ERETE] 2504 ?T%T“ﬁ TICETHTS ST
FA(TTHI) 10267
R P e G T ATITSAT
1 387 Fo 4946 AT AT FaT
2 385 FO 1950 SfreTeT Hige fodar gfear
3 391 FO 1154 SHTeT Hige foar gsfear
P AR qghTid
4 384 o 37 N
64 T FFSATS A9 "iedr
5 (old 63) I 183 i
102 TeTaT FFSaTE JaT Hiear
6 (old 99) I 214 i
T (TIHIEI) 8484
Tt =T T ATHRAT
G STFHTAT AT 3755 AT
1 651 i 737 1 551 it R 1 7o
FA (FHI) 737
e ST qTAHT: ATHSAT '
1 1827 F 13 il 'Elq AT TS
2 796 FO 336 FTEIT ATTHHATS FTST R AT
3 | 1401 (== 1367) - 217 aﬁ%{"ii - TgStdE @
4 1148 44 T AT g, At
TIHTT HYTATE [ITATE,
5 753, 754 1480 TEHTE AT, TGS T 7
IEEEL
756, 757 I TS TS,
6 1658 '
(old 677) T TTHTT HATA, TG q9L it
EEEI
FA (ATHIER) 3748
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MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai, the 24th June, 2026

S.0. 3381(E).— Whereas by the notification of the Government of India in the Ministry of Railways (Railway
Board ) (Published in the Gazette of India, under notification No. 439(A) & 283(A) dated 30.06.2025 and 15.04.2026
Extra Ordinary- part II- Section-3 -Sub-section (ii)) (here in after referred to as the said notification) under subsection(I)
of section 20A of the Railway Act 1989 (24 of 1989) (hereinafter referred to as the said Act) the Central Government
declared its intention to be acquired the land specified in the Schedule annexed to the said notification for execution,
maintenance, management and operation of the Special Railway Project namely, Dabhoi — Samlaya Gauge Conversion
Project in District Vadodara in the State of Gujarat.

And, whereas, the substance of the said notification was published in daily local newspaper “Sandesh ”
and “The indian express” on dated 10.07.2025 & in “Divya Bhaskar” and “The indian express” on dated
22.04.2026 under subsection (4) of section 20A of the said Act;

And, whereas, objection has been received & resolved by the competent authority.

And, whereas, in pursuance of sub-section (I) of section 20E of the said Act, the competent authority Dabhoi -
Samlaya has submitted its report of the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central government here by
declares that on publication of this notification in the official Gazette the land specified in the schedule annexed hereto
shall vest absolutely in the Central Government free from all encumbrances.

Sub: Brief description of the land to be acquired with or without structure for the Special Railway Project namely:
Dabhoi-Samlaya Gauge Conversion Project in District Vadodara in the state of Gujarat as per joint measurement sheet
prepares by DILR Vadodara.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely: Dabhoi-
Samlaya Gauge Conversion Project in the state of Gujarat.

State : GUJARAT District : Vadodara
SR. Type
NO SURVEY NO of Nature of Land Area Name of Land Owner
] Land
Village : Tarsana Taluka: Dabhoi
1 341 Private Agriculture 47 Patel Vipulkumar Rameshbhai.
TOTAL(SQM) 47
Village : Dangiwada Taluka: Dabhoi
322 Private Agriculture 532 Patel Anilkumar Indulal.
2 616 Private Agriculture 2239 Jaiswal Vinodbhai Rasiklal.
TOTAL(SQM) 2771
Village : Karmaliyapura Taluka: Waghodia
1 605 | Private | Agriculture 199 Padhiyar Leelaben Ramanbhai etc.
TOTAL(SQM) 199
Village : Tavra Taluka: Waghodia
369/pl Private Agriculture 1535 Desai Mitaben Dahyabhai, etc.
2 493 Private Agriculture 2403 Patel Manubhai Somabhai, etc.
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3 488 Private Agriculture 625 Patel Pravinbhai Vallabhbhai.
4 23 Private Agriculture 11 Parmar Ratilal Kanchanbhai, etc.
TOTALSQM) 4574
Village : Waghodia Taluka: Waghodia
1 628 Private Agriculture 1159 Chauhan Kiransingh Vajesingh etc.
627 Non-
2 Privat 248 Patel Di hbhai Kanchanbhai etc.
(Combined 626) rivate Agriculture atel Divyeshbhai Kanchanbhai etc
. Non- . . .
3 626 Private ) 1605 Patel Divyeshbhai Kanchanbhai etc.
Agriculture
. Non- .. . . .
4 619 Private ) 1538 Vijaybhai Gordhanbhai Jogani etc.
Agriculture
5 625/3 Private Agriculture 60 Patel Dahiben Arjanbhai, etc.
6 327/2P1 Private Agriculture 1036 Vasava Hiraben Shankarbhai
) Non- Chhitubhai Maganbhai Parmar
7 2020 Private . 830
Agriculture
8 577 Private Agriculture 15 Sheikh (Khatki) Siddiquebhai Abdulbhai.
) Non- As per 7/12
9 575 Private . 424
Agriculture
) Non- Bai Mariyam asmabhai i.e Widow of
10 573 Private . 46 .
Agriculture Nathabhai
. Non- As per 7/12
11 572 Private . 24
Agriculture
12 624/2 Private Agriculture 44 Vijaybhai Gordhanbhai Jogani etc.
) Non- Vijaybhai Gordhanbhai Jogani etc.
13 574/1 Private ) 734
Agriculture
) Non- Vijaybhai Gordhanbhai Jogani etc.
14 574/2 Private : 2504
Agriculture
TOTAL(SQM) 10267
Village : Vyankatpura Taluka: Waghodia
387 Private Agriculture 4946 Subala father, Fada
2 385 Private Agriculture 1950 Bhilala Mohan father Hekadia
391 Private Agriculture 1154 Bhilala Mohan father Hekadia
) ) Vyankatpura Tenant Co.o. Farming
4 384 Private Agriculture 37 .
Society
64 . . Bhilala Sekdibai, widow of Motla, etc
5 Private Agriculture 183
(old 63)
102 . . Bhilala Sekdibai, widow of Motla, etc
6 Private Agriculture 214
(old 99)
TOTAL(SQM) 8484
Village : Vyara Taluka: Waghodia
. . Khatri Afsana Banu, daughter of Abdul
1 651 Private Agriculture . . .
737 Sattar and wife of Liaqgatbhai.
TOTAL(SQM) 737
Village : Jarod Taluka: Waghodia
1827 Private Agriculture 13 Bhalia Mansinghbhai Dabhaibhai etc.
2 796 Private Agriculture 336 Vohra Adambhai Hajigafur etc.
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1401 . Non- Amitkumar Siddhrajsinh Solanki etc.
) Private ) 217
(Combined 1367) Agriculture
1148 Private Agriculture 44 Garoda Chimanbhai Harishankar etc.
Parmar Mathurbhai Jugabhai, Parmar
Private Agriculture 1480 Manjulaben, the widow of Ranchhod
753, 754 Sabur
Parmar Mathurbhai Jugabhai, Parmar
756,757 Private Agriculture 1658 Manjulaben, the widow of Ranchhod
(old 677) Sabur
TOTAL(SQM) 3748

[F. No. E-Office E- 379287 -12]
TARUN DANDOTIYA, Chief Engineer (Construction)-I1
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